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ELECTION FOR CCUNCIL OF STATES

Conduct of Election Rules,1961

(Statutory Rules and Order)
(FORM -7-B)
[See Rule 10(1)]

List of Contesting Candidates
Biennial Election to the Council of States of the
Chhattisgarh Legislative Assembly.

S. Name of Address of Party Affiliation

No. Candidate Candidate

1 2 0 ++

1.  Smt. Chhaya Bai House No. 2/528 Indian National

Verma Choubey Colony, Congress

Raipur (C.G.).

3 Ramvichar Netam Vill. & Post- Sanaval, Bhartiya Janta
Tehsil-Pal(Ramanujganj) Party
Distt.-Balrampur-Ramanujganj.

Place : Raipur /W_l/Q\

Date : 3 June, 2016 Returning Officer,

nzanm Aafas 2016 (58)
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